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Industries (Development IPId 
Regulation) Act 

1023. Dr. L. M. Singhvi: Will the 
Minister of Commerce and Industry 
be pleased to state: 

(a) the total number of industries 
taken over by Government up-to-date 
under Section 18A of "the Industries 
(Development and Regulation) Act, 
1961; 

(b) the reasons for such action; and 

(c) whether it is proposed to 
restore any major industrial units to 
their share-holders in the near future? 

The Minister of Industry in the 
Ministry of Commerce and Industry 
(Shri Kanungo): (a) Fifteen. 

(b) The industrial undertakings 
were taken over as they were being 
managed in a manner detrimental to 
the scheduled industries concerned 
and to the public interest. 

(c) Eight of the fifteen industrial 
undertakings taken over under section 
18A of the Industries (Development 
and Regulation) Act, 1951 have already 
been restored to their respective 
owners. In one other case restoration 
is under consideration. 
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Construction of Central Government 
Offices 

10Z5. Dr. L. M. Singhvi: Will the 
Minister of Works, Housing aDd 
Supply be pleased to state: 

(a) whether there is any proposal 
to locate any of the Central Govern-
ment Offices near the new residential 
colonies of low paid employees; and 

(b) if so, when a decision is likely 
to be taken? 

The Minister of Works, Housing and 
Supply (Shri Mehr Chand Khanna): 
(a) and (b). The construction of two 
office buildings in Ramakrishnapuram 
has recently been sanctioned. The 
cost of these two buildings is esti-
rna ted at Rs. 1.93 crores and will pro-
vide about 8 lakh square feet of office 
accommodation. 

Deputation from Goa Chamber of 
Commerce 

1028. r Shri Raghunath Singh: 
L Shri Ram Ratan Gupta: 

Will the Prime Minister be pleased 
to state: 

(a) whether a deputation of the 
Goa Chamber of Commerce had met 
him some time in the last month; 

(b) if so, what was the demand of 
the delegation; and 




